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THRISSUR MUNICIPAL CORPORATION

PH4-38807/21 17/10/2022
t A 100/21 upto 17/10/2022

Thrissur Corporation Council discussed the court orders in detail
and decided to take legal actions against the concessionairc. In
Accordance with the request from Thrissur Corporation Thrissur Police
had filed case against the Contractor as Cr.2062/2022 U/s. 406 IPC .

We had already forfeited the Security Deposit of Rs.10,20,000/-
from the Contractor to Corporation Account and issued a proceedings for
blacklisting the concessionaire and the copy of the same forwarded to the
Director, LSGD (Urban) for further action.

In connection with SBM 2.0 (Urban) , Urban Agglomeration &
Kerala Solid Waste Management Projects (KSWMP) schemes Thrissur
Corporation had submitted four action plans for the fulfillment of Solid
Waste Management and We had also approved projects for which will
help us towards Zero waste concepl.

225 members of self help group called Haritha Karmasena collects
waste directly from sources. We had also started Smart Garbage
monitoring system for the monitoring and evaluation of waste collection
from households. At present 63% houscholds and 100% institutions are
covered by Haritha Karmasena and collected wastes are segregated and
transferred to Clean Kerala Company. Now we have 12 MCFs and 3
RRFs. By improving the MCF numbers we will be able to achieve 100%
waste collection.

All these combined activities and projects we are planning to
accomplish zero waste Thrissur concepts by the end of 2023,
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